


''PERFORMA ''

APPLICATION FOR PANEL LAWYER

(See: Clause-8 of National Legal Services Authority (Free & Competent Legal
Services) Regulation, 201 0

1. Name:

2. Father/Husband Name :

3. Full Address For Correspondence

Number & Email Address:

4. Placeof RegularPractice :

5. Enrollment Number With Year :

(Attached copy of Sanad/Certificate of registration
with Bar Council of Rajasthan)

6. Experience Period :

(At least three years at the Bar on the last date of
receipt of the application)

7. Field of Expertise :

[Name (one or more) of the categories mentioned in the notice]

8. Fumish copies of at least five judgments independently

argued :

I hereby give an undertaking to the effect that I am willing to work
as a panel lawyer and while engaged as a panel lawyer I shall not ask for or

receive any feelremuneration in any manner form the person for whom I
have been engaged by the committee to provide legal aid services. I also

hereby give an undertaking that I have never been punished for professional

misconduct.

Date : Signature




